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Name Nos. Sl.No. Rabi

6.  Patta
Government

- - - -

Area
A    Gs.

1 7 9 14

64/65 - -

65/6 - -

66/67 - -

67/68 - -

68/68 - - - 70.32 -Gomala - - - - -

- 70.32 -Government - - - - -

- 70.32 -Government - - - - -

- 70.32 -Gomala - - - - -

70.32 70.32 RainGovernment - - - - -

10 11 12 13 15 162 3 4 5 6 8

12. Cultivation and Extent details                                                                                                                                    13. Use of land and Crops detail

Year & Period Name of the Cultivator & 
Address Cultivation method

Details Extent Use of land Dry, 
irrigated 

or 
plantation

Name of 
the Crops

Crops extent
Source of 
Irrigati on

Yield 
per 
Acre

Total Mixed crops

Area              
  A    Gs.

Contract            
A    Gs. Class Single Double Total Production

Area 
A

Gs.

Kharif

1. Survey No   
 128

Total area 
P.K.(A)
P.K.(B)
Balance

70.32 A) Land revenue
B) Judi
C) Cesses
D) Water Rate

- Government Gomala Government

3.Measuring Acre  -  Guntas. 4. Revenue Rs.     Ps. 9.Name, father’s name and address of the 
owner or occupier

Irrigated Total

Page Sl. No. (218)

[FORM . 2]            RECORD OF RIGHTS, TENANCY AND CROPS          [R.T.C]               Village Account Form No. 2

10.Possession or way 
of possession 11.Other rights and liabilities

Rights Liabilities

- - - -

Taluka: Hobali : Village : 

- -

2. Part-  - Total -

5.Type of Soil 7.No.of Trees 8. Land wise Area of irrigation

Source of Irrigation

Translated Copy of Annexure R-1 10



Name Nos. Sl.No. Rabi

6.  Patta
Government

- - - -

Area
A    Gs.

1 7 9 14

84-85 - -

85-86 - -

86-87 - -

87-88 - -

88-89 70.32 - - 2.20 -- - - - -

- 0.35 - given- - - - -

- -- - - - -

1. Puttegowda s/o 
Basvegowda

2.  Mallegowda

- 0.35 - Bagar hukum- - - - -

- 2.20 -- - - - -

10 11 12 13 15 162 3 4 5 6 8

12. Cultivation and Extent details                                                                                                                                    13. Use of land and Crops detail

Year & Period Name of the Cultivator & 
Address Cultivation method

Details Extent Use of land Dry, 
irrigated or 
plantation

Name of 
the Crops

Crops extent Source 
of 

Irrigati 
on

Yield 
per 
Acre

Total Mixed crops

Area              
  A    Gs.

Contract            
A    Gs. Class Singl

e
Dou
ble Total Production

Area 
A

Gs.

[FORM . 2]            RECORD OF RIGHTS, TENANCY AND CROPS          [R.T.C]               Village Account Form No. 2

Taluka:Aluru Hobali :K. Hosakote Village : Abbana               WD 
05545 GPB

Page Sl. No. (37)

10.Possession or 
way of possession 11.Other rights and liabilities

Rights Liabilities

1. Survey No   
128

Total area 
P.K.(A)
P.K.(B)
Balance

70.32 A) Land revenue
B) Judi
C) Cesses
D) Water Rate

-  Gomala Government

3.Measuring Acre  -  Gs. 4. Revenue Rs.     Ps. 9.Name, father’s name and address of the 
owner or occupier

Irrigated

- -

2. Part-  - Total -

5.Type of Soil 7.No.of Trees 8. Land wise Area of irrigation

Source of Irrigation Kharif Total

- - - -

11



Name Nos. Sl.No. Rabi

6.  Patta
Government

- - - -

Area
A    Gs.

1 7 9 14

79-80 0.35 Coffee

80-81 2.20 Coffee

81-82 0.35 Coffee

82-83 2.20 Coffee

83-84 0.35
2.120

Coffee - 0.35
2.20

-Puttegowda
Mallegowda

- - - Coffee -

- 0.35
2.20

-Puttegowda
Mallegowda

- - - Coffee -

- 0.35
2.20

-Puttegowda
Mallegowda

- - - Coffee -

- 0.35
2.20

- Puttegowda
Mallegowda

Puttegowda
Mallegowda

- - - Coffee -

- 0.35
2.20

- Bagar hukum SaguGomala
Puttegowda
Mallegowda

- - - Coffee -

10 11 12 13 15 162 3 4 5 6 8

12. Cultivation and Extent details                                                                                                                                    13. Use of land and Crops detail

Year & Period Name of the Cultivator & 
Address Cultivation method

Details Extent Use of land Dry, 
irrigated or 
plantation

Name of 
the Crops

Crops extent
Source of 
Irrigation

Yield 
per 
Acre

Total Mixed crops

Area              
  A    Gs.

Contract            
A    Gs. Class Single Double Total Production

Area 
A

Gs.

[FORM . 2]            RECORD OF RIGHTS, TENANCY AND CROPS          [R.T.C]               Village Account Form No. 2

Taluka:Aluru Hobali :K. Hosakote Village : Abbana               WD 
05545 GPB

Page Sl. No. (37)

10.Possession or 
way of possession

11.Other rights and liabilities

Rights Liabilities

1. Survey No   
128

Total area 
P.K.(A)
P.K.(B)
Balance

70.32 A) Land revenue
B) Judi
C) Cesses
D) Water Rate

-  Gomala Government

3.Measuring Acre  -  Guntas. 4. Revenue Rs.     Ps. 9.Name, father’s name and address of the 
owner or occupier

Irrigated

- -

2. Part-  - Total -

5.Type of Soil 7.No.of Trees 8. Land wise Area of irrigation

Source of Irrigation Kharif Total

- - - -

12



Name Nos. Sl.No. Rabi

6.  Patta
Government

- - - -

Area
A    Gs.

1 7 9 14

89-90 70.32

90-91 70.32

91-92 70.32

92-93 70.32

93-94 70.32

94-95 70.32 -- - -

-- - -

-- - -

-- - -

-- - -

-- - -

10 11 12 13 15 162 3 4 5 6 8

12. Cultivation and Extent details                                                                                                                                    13. Use of land and Crops detail

Year & Period Name of the Cultivator & 
Address Cultivation method

Details Extent Use of land Dry, 
irrigated or 
plantation

Name of 
the Crops

Crops extent
Source of 
Irrigation

Yield 
per 

Acre in 
quintals

Total Mixed crops

Area              
  A    Gs.

Contract            
A    Gs. Class Single Double Total Production Area 

A Gs.

[FORM . 2]            RECORD OF RIGHTS, TENANCY AND CROPS          [R.T.C]               Village Account Form No. 2

Taluka:Aluru Hobali :K. Hosakote Village : Abbana               
Page Sl. No. (37)

10.Possession or way 
of possession

11.Other rights and liabilities

Rights Liabilities

1. Survey No   
128

Total area 
P.K.(A)
P.K.(B)
Balance

70.32 A) Land revenue
B) Judi
C) Cesses
D) Water Rate

-  Gomala  
Ashraya Yojana 3.20

As per DC, Hassan 
District, Hassan, OM 
No. LND(3) 142/92-
93 dated 10.09.1992 

3.20 area is 
reserved for plots

3.Measuring Acre  -  Guntas. 4. Revenue Rs.     Ps. 9.Name, father’s name and address of the 
owner or occupier

Irrigated

- -

2. Part-  - Total -

5.Type of Soil 7.No.of Trees 8. Land wise Area of irrigation

Source of Irrigation Kharif Total

- - - -

13



Name Nos. Sl.No. Rabi

6.  Patta
Government

- - - -

Area
A    Gs.

1 7 9 14

96-97

97-98 67.12

Acacia Plantataion

67.12 - 10/07/198Acacia plantation Social Forestry Department - - - Nilagiri

26-03-98Forest department nursery plantationSocial Forestry Department - - - Dry

10 11 12 13 15 162 3 4 5 6 8

12. Cultivation and Extent details                                                                                                                                    13. Use of land and Crops detail

Year & Period Name of the Cultivator & 
Address

Cultivation 
method

Details Extent Usage of land
Dry, 

irrigated or 
plantation

Name of 
the Crops

Crops extent

Source of 
Irrigati on

Yield per 
Acre in 
quintals

Total Mixed crops

Area              
  A    Gs.

Lease           
A    Gs. Class Single Double Total Production Area A

Gs.

[FORM . 2]            RECORD OF RIGHTS, TENANCY AND CROPS          [R.T.C]               Village Account Form No. 2

Taluka:Aluru Hobali : K. Hosakote Village : Abbana               
Page Sl. No. (225)

10.Ownership or way of 
possession

11.Other rights and liabilities

Rights Liabilities

1. Survey No   
128

Total area 
P.K.(A)
P.K.(B)
Balance

70.32
3.20

67.12

A) Land revenue
B) Judi
C) Cesses
D) Water Rate

-  Gomala - 67.12
 Ashraya Yojana 3.20

Transferred to 
Forest Department 67.12   

 Khata number 

As per DC, Hassan 
District, Hassan, OM 
No. LND(3) 142/92-
93 dated 10.09.1992 

3.Measuring Acre  -  Guntas. 4. Revenue Rs.     Ps. 9.Name, father’s name and address of the 
owner or occupier

Irrigated

MR 23/95-96 -

2. Part-  - Total -

5.Type of Soil 7  .No.of Trees 8. Land wise Area of irrigation

Source of Irrigation Kharif Total

- - - -

14
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INDEX OF LANDS 
     Rate per Acre  

 
 120 

[R.R. Form No. VI]  Maximum Minimum     
 Bhagayat…. 

Dry……. 
Irrigated……… 

    Year of commencement of survey settlement   

 

Survey 
No 

Sub-
Division 

NO. 

Govt. or 
Inam 

Total 
Area 

Phut 
Kharab 

 Culturable land  Jodi or 
Special 

non-
agricultural 
assessment 

or 
permanent 

nirsardi 

Person in 
possession 

of 
Government 

land or 
alienated 

land 

No. in 
Record 

of 
Rights 

Name of the 
other Right-
holders or 

encumbrancers 

No. in 
Record 

of 
Rights 

Remarks 
Garden Dry Wet Others such as 

Coffee, Tea, 
Rubber, 

Cardamon etc 

Total 

Area Assessment Area Assessment Area Assessment Kind Area  Area Assessment 

1 2 3 4 5 6 7 8 9 10 11 12 13 14 15 16 17 18 19 20 21 22 
127 

Khanada 
Hakku 

 Government 2-13 0-6   2-7 1      2-7 1 (Na. Pa Veregpwda S/o 
Siiddegowda Viregowda ) 

Siddegowda S/o Na Pa. 
Viregowda My. Ga.mother 
Puttamalamma 1/41-42th 

Podi change  

232 
616 

8th  number 
rate  

397  

128 
Gomal 

 Government 70.32 70.32 Gomala mufakke 
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